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I, the Chairman of the Committee on Private Members’ Bills and Rcsolg-
tions, having been authorised by the Committee to present the Report on their
behalf, present this Sixty-second Report.

2. The Committee met on 8 August, 1983, for classification and allocation
of time for discussion of Bills (vide Appendix) under clauses (b) and (c) of
Rule 294(1) of the Rules of Procedure.

Classification and allocation of time to Bills

3. The Committee considered classification and allocation of time to 12
Bills specified in Appendix.

4. After considering all aspects of the Bills, the Committee recommend that
(i) the Industrial Workers’ Insurance Bill, 1983 by Shri E, Balanandan and
(i) the Constitution (Amendment) Bill, 1983 (Amendment of article 356)
by Shri H. N. Bahuguna be placed in category ‘A’ and the remaining 10 Bills
be placed in category ‘B’. The Committee recommend allocation of time for
each of the Bills as shown in column 5 of the Appendix.

Recommendations

5. The Committee recommend that the classification and allocation of time
;-(l) Bills by the Committee, as shown in the Appendix, be agreed to by the
ouse. ’

NEwW DELHI; G. LAKSHMANAN,
Chairman,
August 8, 1983 Committee on Private Members’

Sravana 17, 1905 (Saka) Bills and Resolutions.



APPENDIX

8l. Name of the Bill and the Bill No. ry Time
No. Member-in-charge - recommended recommer.ded
by the
Committee
1 2 3 5
1. The Constitution (Amendment) Bi 933 21 of 1983 2 hours
(M of article 155) by
2. The Constitution (Amendment) Bill, 1983 9 of 1983 2 bours
SMM of Preambls, etc. )by Shri Bhogendra
3. The Constitution (Amendmtm) Bill, 1983 14 of 1983 2 hours
S‘ J 1154 ond zclﬁ) by “
of Madhu Dandavate
4. The Industrial Workers’ Insurance Bill, 77 of 1983 2 hours
1983 by Shri E. Balanandan.
5. The Constitution (Amendment) Bill, 1083 76 of 1983 2 hours
S’Amqmidagﬁ) by ShriB. Balanan-
n.
6. The Agricultural Workers’ Family Pension 85 of 1983 2 hours
and Other Amenities Bill, 1983 by Shri
M.M. Lawrence.
. The icultural Workers’ Compensation 86 of 1983 2 hours
7 Bill,?gag by Shri M.M. Lawrence.
8. The Indian Social Disparities Abolition 83 of 1983 2 hours
Bill, 1983 by Prof. Ajit Kumar Mchta.
9. Th;: Ocntuilm:u? SnltT(_Amenu‘ d)mbc;,t) 75 of 1983 2 hours
Bill, 1983 [ itle, elc
Shri Bﬁ dra Jha. Lone
10. The Publlutnon of Political Party Accounts 81 of 1983 2 hours
Bill, 1983 by Prof. Madbn m«‘ww
11. The Supreme Court (Addltlonnl Discre- 80 of 1983 2 hours
tionary Powers) Blll 1983 by Prof ‘
Madhu Dandavate.
12. The Qomstitwtion (Amendment mu 1993 79 of 1983 2 hours

g{mduuqfahdcssﬁ)by
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